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available as the State Governments are
concerned with the establishment and
regulation of ferries. However, the ship-
building yards in the country have adequate
capacity to build such vessels.
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Settlement of Ex Servicemen in Tripura

3511. SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of HOME
AFFAIRS be pleased to refer to the reply
given to Unstarred Question No. 10455, on
the 10th May, 1968 and state :

(a) the further progress made so far
in selecting and setting the ex-servicemen
in Tripura and whether one of the principal
reasons is the security of the border arcas ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to
(c). A statement contalning the requisite
information is lald oa the Table of the
House.

DECEMBER 6, 1968

Wrinten Answebs &
STATEMENT

The position, as ascertained from the
Government of Tripura, is as under :

(a) Applications from another 445 ex-
servicemen have since been received.
Before such applicants are resettled it is
necessary to verify whether they have not
already been allotted land or given other
benefits under other settlement Schemes.
So far, applications of 372 persons have
been varified and 53 of them have been
found fit for resettlement.

(b) The ex-servicemen of Tripura
already salected for resettlement (56 in
number) have been given grants amount to
Rs. 26, 400 and they are being given loans
to the tune of Rs. 1,23,600.

(c) The scheme is meant as a measure
of resettlement of ex-servicemen and also
to improve the morale of the population
residing on the border.

Road Development in Tripura

3512. SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of TRANS-
PORT AND SHIPPING be pleased to
state *

(a) whether any programme for road
development in Tripura, tantative, or other-
wise, under the Fourth Five Year Plan has
been prepared and submitted for Govern-
ment’s approval ; and

(b) if so, the total outlay thereof and
the detalls of the schemes included therein ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHR! BHAKT DARSHAN) :
(a) Yes, Sir.

(b) The draft Fourth Plan proposals
received from the Tripura Administration

involve an outlay of Rs. 998.62 lakhs. The
broad details of this outlay are as follows :

Rs. in lakhs-
Continuing Schemes.
(a) Roads 526.08
(b) Construction of permanent
bridges. 11.36
537.41

——
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New Schemes
(a) Roads -396.71
(b) Construction of permanent
bridges. 64.50
461.21

Grand Total 1 998.62

Details of individual schemes can be
known only after the Fourth Plan Alloca-
tions have been finalised.

Road Developmeat in Tripura

3513. SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of TRANS-
PORT AND SHIPPING be pleased to
refer to the reply given to Unstarred Ques-
tion No. 7680 on the 19th April, 1968
regarding road development in Tripura and
state :

(a) the progress made so far in the
road development schemes for Tripura dur-
ing 1968-69 ; and

(b) the expanditure incurred thereon
so far and whether any supplementary
demands have been made for their com-
pletion and, if so, how much ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN):
(a) and (b). The information is still being
collected and will be laid on the table of
the Sabha, when received.
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Coatrol of Certain Ancient Places In
Tamilnad

3516. SHRI MURASOLI MARAN :
Will the Minister of EDUCATION be
pleased to state :

(a) whether the Union Government
received requests from the Tamilnad
Government for the control of certain
ancient places which are now in the hands
of the Central Archaeological Depart-
ment ;

(b) if so, the details thereof ;

(c) the reasons assigned by the Tamil-
nad Government for the same ; and

(d) the reaction of the Union Govern-
ment thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION (SHRI
SHER SINGH) : (a) Yes, Sir.

(b) The State Government had asked
for the transfer of (i) Sri Jalakantesvara
temple, Vellore Fort, (ii) the Brahadesvara
Swami temple at Thanjavur and (iii) such
other temples in the State which are
Centrally protected and are under wor-
ship.

(c) The State Government which has
set up its Department ¢ Archaeology want-
ed to take over the said monuments for
renovation and preservation. In so far as
Jalakantesvara temple, which is not in
worship, is concerned, the main aim in
asking for the transfer of its control seems
to be to instal an ido! and revive wor-
ship.

(d) The transfer of 59 Centrally pro-
tected monuments in the Madras State is
under consideration. In so far as the
Jalakanteswara Temple and the Brahades-
wars Swami temple are concerned, this
Ministry has oot agreed to their transfer to
the State Governments as they are mony-
ments of national importancs.
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